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Petition(s) for Special Leave to Appeal (Civil) No(s).29163/2012

I CICl LOVBARD GEN. I NS. CO. LTD. Petitioner(s)
VERSUS
SUVATHI KUTTY & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and prayer for interimrelief and
of fice report ))

Date: 30/04/2013 This Petition was called on for hearing today.

For Petitioner(s) M. Hareesh Chand Aggarwal , Adv.
Ms. Manj eet Chaw a, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Ld. counsel for the petitioner is directed to take fresh steps
agai nst unserved respondent No. 1 and 2.
List the matter on 31.7.2013.
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